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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT : HYDERABAD '

0.A.No.415 of 1990 Date of Order: 22-6=1990
Between:
M.Chandrasekhar Reddy - . Applicant

and

l.Principal Scientific Cfficery
Department of Non-Conventional
Energy Sources, Ministry of
Energy, Southern Regicnal Cffice,
H.No.1-11-222/6/D, Gouri Sadan,
Begumpet, Hyderabad-16.

2.Union of India, represented by its
Secretary, Ministry of Energy,

New Delhi. .s Respondents
|
- Appearance:
For the Applicant : Shri Vv.vV,L.N,Sarma, Advocate.

Shri E;Madan-Mohan'Rao, Addl.
Central Govt.Standing Counsel

(1]

For the Respondents

CORAM:

THE HONOURABLE SHRI B.N.JAYASIMHA, VICE-CHAIRMAN. ;
THE HONOURABLE SHRI .-D.SURYA RAO, MEMBER(JUDICIAL)J

(ORDER QF THE BENCH DELIVERED.BY HON'BLE SHRI D.SURYA RAO,
MEMBER (JUDICI2ZL))

1. The applicant herein was working as Driver in the office
of the first respondent. He has filed this application seeking

. ha A~
a direction to the respondents to regularise ths services

/g Q
ofthe-applicant as Driver.
M~

2. This case @hs come up today for orders on a letter filed
by the learned Counsel .for the Applicant,sShri V.v.L.N.Sarma.
The E.Madan Mohan Rao, Addl.Central Govt.Standing Counsel, has

appeared on behalf of the respondents.
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3. In the letter filed by the applicant's counsel, it is
stated that fhe _has received instructions from the applicant

to withdraw the 0,A, as the respondents have considered his

case for appointment on'regular basis,

4, Accordingly the application is dismissed as withdrawn.

( DictatedﬁinLOpen Court )

(B.N .mem) \ (D.SURYA RAO)
VICE=-CHATRMAN MEMBER (JUDICIAL)

(Date: 22-6-1990) SZj&ij@S \QEQ:E:\\
trar(d)

for Deputy Regis

1+ Principal scientific officer, Department of non-
conventional Enasrgy sources, Ministry of Energy, southarn
Regional office, H.No,1-11-222/6/D, Gouri Sadan, Bagumpst,
Hyderabad=-16,

2. The Sacretary,(Union of India) Ministry of Energy,
. New Delhi/

3. One copy to Mr.V.V.L,N.Sarma, Advocate,3=-4=524,
.. Barkatpura,Hyderabad-500 027,

4. One copy to Mr.E.Madan Mohan Rao,Addl,.CGSC,CAT,Hydesabad.
5. One spare copy.
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CHECKED<BY - ~ AFPROVED QY i

TYPED 8Y ‘ COMPARED JY

IN THE CENTRAL ADNINISTRATIVE TRIBLMAL
HYDERABAD BENCH AT HYDERABAD -
. . :: . .

A

- THE HON'BLE MR.B.N.JHYHSIMHA:U.C.'*“(<

. AND .
THE HON'BLE MR.D.SURYA RAD:MEZMBER(JUDL.

CAND

THE HCN'BLE MR.QggiiiiiﬁﬂHAMURTHY:M(J)
\ ) |

THE HON'SLE MR.R:BALASUBRAMANIAN:M(A) -

DATE : 2.2.-64e. - -

JRDER / JWBBMENT

”'A'/R'A;/C‘A-/No.,_ - i

T.ANao.  LPeNo.

n.A.ﬁo. L(f3179ﬁg -

Admitted and Interim-directions—tssuod.
Allowsd.,

Dismissad—Ffer—default, .

Digmissed as withdraun, ‘/ a
DisMIESET | : |
Bispa-sea-of—uith giTesTti®n.
HMoA-ordeTEd/TE jectath
No<Brder—es—to—codis.






